FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF KALRA OVERSEAS & PRECISION

ENGINEERING LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Kalra Overseas &  Precision
Engineering Limited

(b) Details of authorized representatives
are available at:

2. | Date of incorporation of corporate debtor 18-12-1998
3. | Authority under which corporate debtor is incorporated / | Registrar of Companies — Pune
: registered -
| 4. | Corporate Identity No. / Limited Liability Identification | CIN: U28112PN1998PLC013147
No. of corporate debtor
5. | Address of the registered office and principal office (if | Office No.411/412, City Point, Street
any) of corporate debtor No. 17, Boat Club Road, Pune,
- g Mabharashtra 411001 India. .
6. | Insolvency commencement date in respect of corporate | 10-10-2022 (order received on 11-10-
_ debtor 2022) _ |
7. | Estimated date of closure of insolvency resolution process | 08-04-2023 (180 days from the date of
commencement of CIRP. i.e., 10-10-
o | 202) |
8. | Name and registration number of the insolvency | Gajesh Labhchand Jain
| professional acting as interim resolution professional IBBI Regn No.: IBBI/IPA-001/IP-P-
| 01697/2019-2020/12588
9. Address and e-mail of the interim resolution professional, | 501, Clifton Society, Shastri Nagar,
as registered with the Board Raviraj Oberoi Marg, Andheri West,
Mumbai -400053
= Email: gajeshjain@gmail.com |
10. | Address and e-mail to be used for correspondence with the | C-602, Remi Biz Court, Off Veera
interim resolution professional Desai Road, Azad Nagar, Andheri west,
Mumbai -400053.
Email:cirp.kalraoverseas(@gmail.com
11. | Last date for submission of claims 24-10-2022 (14 days from the
appointment of Interim Resolution
Professional i.e., from 10-10-2022)
12. | Classes of creditors. if any, under clause (b) of sub-section | Not Applicable
(6A) of section 21, ascertained by the interim resolution
professional -
13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class (Three
| names for each class) - - -
14. (a) Relevant Forms and Web link: The relevant form for the |

submission of the claims can bei
downloaded from:
https://ibbi.gov.in/home/downloads
Physical Address: NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Kalra Overseas & Precision Engineering Limited on 10-10-

2022.

[BBIIPA-0DY

\P-PO1BITI
2019-2020



The creditors of Kalra Overseas & Precision Engineering Limited, are hereby called upon to submit their
claims with proof on or before 24-10-2022 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class NIL in Form CA,

Submission of false or misleading proofs of claim shall attract penalties.

- Gajesh Labhchand Jain
Date: 12-10-2022 Interim Resolution Professional
Place: Mumbai IBBI Regn No.: IBBI/IPA-001/IP-P-01697/2019 -2020/12588
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GOVT PUSH TO DEFAULT-WARY BANKS

Meet Alia Bhatt, the ‘humanpreneur’ l
Education loan: Guarantee

Apart from Ed-a-Mamma, which is
her own venture, Bhatt is currently

Actor says she invests in

Stories and people who investedina start-up called phOOl.CO, (]
. which is into recycling floral waste that
will tell them oemoss cap may be hiked to TA0L
| invest in people, | am a platform Nykaa and a personal styling
storyteller, | feel if your story is platform called Style Cracker.
SHUBHRA TANDON good and told the right way the Defining herinvestment philosophy, a borrower of collateral-free

New Delhi, October 12 consumer, or the audience will Bhatt says that while understanding Complaints of THE GREAT LEARNING CURVE loans — currently up to ¥7.5

. — buy. | invest in a story, and if the the health of the business is required, delays in sanction m Education loans lakl?—has topayanominal feg
ALIABHATTISN'T just picking up meaty story is right the numbers will she “needs to understand the company . . 7.5 lakh for insurance of the loan. This
roles on-screen; she has extended that follow. philosophy and ensure it aligns with and re]ectlon of R oparch are fee could be increased margin-
skilland passion to her business-woman my vision”. loan applications backed by a credit ally to fund an increase in the
avataraswell. The actor,who hasbeenan And no short-term way of looking guarantee fund loan limit, sources indicated.
investor in different stage startups into things: “When I investin abusiness, S thecase banks The finance ministry
and businesses for almost five years I am not looking for quick short term  MIHIR MISHRA : spokesperson and DFS secre-

do not seek any
collateral for loans
up to guaranteed

results,” she said. New Delhi, October 12
Rhatt who has done financial invest-

ments . nd not restricted herself into

now, says her strategy is simple: She
needs a buy-in to the stories and pennle

tary Sanjay Malhotra did not
respond to emails and a mes-

whoare going to tell them.The nu1 abers
would follow.

“Iinvest in people,l am a story eller,
I feel if your story is good and to. d the
right way the consumer, ortheaucience
will buy. I invest in a story, and f the
story is right the numbers will fo low,”
Bhatta said in an interview to FE.{ o she
doesn’t put her money into a business
that she doesn’t fully understand.

Bhatt who admits that she is not a
“business student”and “not an exf ertin
finance”, launched her own fashior label
called Ed-a-Mamma for kids age 14 to

putting only sweat equity said, that
while tl ere is a return expectation like
anybus: ness,she understands that there
will be “risks” at whatever stage the
investrr ent is made.

“Any business, whether it is a film-
making business,orinvestinginabrand
orastar -up,oratechidea,thereisarisk
involve 1. Even when you come in as
an early stage investor, and genuinely
investiiig in an idea, there is a risk.
When ou come as alate stage investor
in .1 company where everything is

14 years at the peak of the pander aic in
October 2020.

She says she learns the rules of the
business game by “observing peoy le”.

In terms of revenue, the sustaiiable |
kidswear brand, as it projectsitsel ,has |
registered a 300% top-line grow h in
FY22 overFY21.

The range of kids wear has grcown
from 160 optionsat the time of lau ach
to 1,800 options in theyear 2022, see-

fut together, numbers are in
place and business is doing
really well, there is risk there
1swell,because you never know.
That’s just the nature of a busi-
ness or market which is unpre-
dictable,” Bhatt said.
It is the same belief that
seems tobe guiding her current
investment strategies as well,
when start-ups are talking

ing a multi-fold increase.

Ed-a-Mammatouched I1-cror 2 top |
line in the first month of its lat.nch |
despite being exclusivelyavailable >nly
on FirstCry.

Starting off as a purely online
brand, it has clocked some good sal =s .'/
numbers on other platformsaswe 1. |
The sales of Ed-a-Mamma have
increased 10x over the past thre2 |
months on a platform like Ajio.

The brand is also going offlin::
now,and will be availableacross 4( |
Lifestyle and Shoppers Stop out-
lets by the end of next month. .

The companyis nowlaunching
Ed-a-Mamma maternity wear on
October 14.The country’s mater-
nity wear market is pegged at |
2,000 crore.

L

. bout funding winterand valua-
t ons are moving south.
“One of the things I believe is
that whether it is your invest-
m :nts, or your belief, or your
sy item,oryour brand, oryour com-
paay, it needs to stand the test of
tinie,” Bhatt said.
[he actor also highlighted that
the lipsbeing seenacrossindustries
andhusinesses is “justlevelling down
post handemic and lockdown”, and it
will ti ke sometime for the system to
recove r from this.

Bhatt said that while she is not
worricd as an investor at present, her
way of dealing with the slowdown in

the start-up space, if it so starts
concerning her, would be to stop
inv :sting.

Fans can now buy
NBA merchandise

? PHOENIX ARC PRIVATE LIMITED
. CIM: UsF190MA200TETC 168303
dm L Regd. Office; Dani Corporale Park, Sth Floor, 158,C.5.T. Road,
Eafing, Sanlacruz (E), Mumbai - 400 008 Tel: 0Z2-68492450,
Fax: 022-6741 2313, Email: imfo@phoenixanc co.in Website: waww phoenixare,co.in

POSSESSION NOTIGE (For immovable property) Appendix - [V | Rube 8 (1))

THE CENTRE IS likely to
increase the guarantee limit for
educationloans from 7.5 lakh
to X10 lakh — a move that
comesin thebackdrop ofa Gov-
ernment-led push for public
sector banks (PSBs) to increase
disbursements amid com-
plaintsof delaysin sanctionand
rejection of loan applications.

Currently, education loans
up to X7.5 lakh are backed by a
credit guarantee fund, which
means that banks do not seek
any collateral for loans up to
the guaranteed amount.

The Indian Expresshaslearnt

thatthe department of financial |

services in the finance ministry
hasinitiated consultationswith
the ministry of education on
hiking the guarantee limit by
33%. Such a move would bring
thelimit on parwith the overall
cover in some regions, such as

5. E. RAILWAY - TENDER

Tender Notice No.: PCMM/GENL/2022]
10, Darted: 12,10, 2022, The Princpal Cred
Materals Manager, South Eastern Railway,
Hd. Qrs. Office (5th Floor), Mew
Acdminestrative Building, 17, Garden Reach
Reoad, Kolkata-700043 for and on behalf
of the President of India invites open E-
tenders which have been uploaded on
wabsile www.ireps.gov.in as follows. All
the tenders will be closed at 14:00 hrs.
Tender Mo.: 65225026. Due Date:
04.11 2022 Brief Description: Inslallation
and Commissioning of Real Tims WViswing
System (RTVS). Quantity: 01 No, EMD
required or not, if yas pleass mantion
the amount: ¥ 69,620  Interested
Tenderers may websta
www.ireps.gov.in for Tull delails!
descrption/specification of the tenders and
subrnit their bids online. In no case manual
bendiers far thase ilems will be acceptad
MB: Prospective Bidders may regularly
wigit wwew ireps.gov_in to paricipate in all
ofher tandars (PR-GHO)

WISt

Delhi and West Bengal, where
state government schemes offer
additional cover to increase the
total guarantee to 310 lakh.
The Indian Express had
reported on September 1 that
with PSBs wary of disbursing
low-value education loans cit-
ing an increase in defaults, the
government had asked them to
ramp up disbursement, point-

ing to multiple complaints of |

EAST COAST RAILWAY

g-Tender Natice Mo ETCECONIIBES 2022104,
Dated. 30.00.2022

“delays”in sanctionsand denial
of loans on “flimsy grounds”.

An increase in the guaran-
tee limit is expected to nudge
banks to overcome any reluc-
tance in lending amid a surge
in low-value education loans
turning into Non-Performing
Assets (NPAs).

According tothe procedure,

sage sent by The Indian Express
seeking comment on the pro-
posed move.

The Indian Express had ear-
lier reported that banks had
slowed lending on education
loans leading to complaints
from multiple quarters,includ-
ing “VVIP references”. This had
led to the DFS callingameeting
of all the 12 government-
owned banks on August 25 to
discuss education loan disbur-
sal targets.

CENERC RN REQUEST FOR PROPOSAL
(RFP) FOR APPOINTMENT OF AUTHORITY
ENGINEER FOR PROVIDING PROJECT
MANAGEMENT SERVICES FOR MAJOR
UPGRADATION OF CUTTACK RAILWAY
STATION OF KHURDA ROAD DIVISION OF
EASTCOAST RAILWAY.

Approx Cost of the work: Bl g REU R S il
347,000/, Completion Period of the work:
24{Twenty Four] Manths.

Tender Closing Date & Time: B K el
(1000,
Mo manual offers sent by Post/Courlen'Fax or in
person shall e accepted agasnslt such
e-Tenders even if these are submitted on firm's
letier head and recaived in time. All such
manual offers shall be rejgecied summarily
withouwt any consideralion

Complale informafion nduding a-tender documenis
al tha above e-Tenders & available in websile
htp:iiwwaw.ireps.gowin

'Note: The praspactive lenderers are advised to
rervisd The website filteen davs befare the date of
closing of fender 10 nole any Changel
vormigenda issued for this lender. The
chanpes/Comigenda Issued for the tender, The
tendeners/bidders must have Class-lll Degita
=ignature Cerlificate and must be registered or
IREFS portal, Only reqisterad tendemrnbicder
can parficipaie on e-tendering,

Form No. INC-26

(Pursuant to Rule 30 of the Companies(Incorporation) Rules, 2014)
Advertisement to be published in the newspaper for change of registered office of the
Company from one state to another

BEFORE THE CENTRAL GOVERNMENT (REGIONAL DIRECTOR, WESTERN REGION) I
the matter of the Companies Act, 2013, Section 13(4) of the Companies Act, 2013 and Rule 30(5
(A) of the Companies (Incorporation) Rules, 2014

AND
In the matter of YLM TUBE SOLUTIONS AND SERVICE PRIVATE LIMITED having itg
registered office at “604, Jogani Complex, Manipada Road, Off. CST Road, Santacruz (East
Mumbai Mumbai City MH400098” ... ,APPLICANT COMPANY|

Notice is hereby given to the General Public that the Company proposes to make application tg
the Central Government, power delegated to Regional Director under Section 13 of the
Companies Act, 2013 seeking confirmation of alteration of the Memorandum of Association of the
Company in terms of the Special Resolution passed at the Extra Ordinary General Meeting held
on 1st April 2022 to enable the Company to change its Registered Office from "State o
Maharashtra" tothe "State of Haryana”

Any person whose interest is likely to be affected by the proposed change of the Registered Office
of the Company may deliver either on the MCA-21 portal(www.mca.gov.in) by filing investo
complaint form or cause to be delivered or send by registered post of his/ her objections
supported by an affidavit stating the nature of his/ her interest and grounds of opposition to the
Regional Director, Western Region at the address- Everest 5th Floor, 100 Marine Drive
Mumbai - 400002 within fourteen days from the date of publication of this notice with a copy to the
Applicant Company atits Registered Office at the address mentioned below:

"604, Jogani Complex, Manipada Road, Off. CST Road, Santacruz (East) Mumbai Mumba

City MH 400098" For and on behalf o

YLM TUBE SOLUTIONS AND SERVICE PRIVATE LIMITED
Sd/

Atma Prakash

DIRECTOR

DIN - 05290489

DATE : 13.10.2022
PLACE : Mumbai

The lenderersibidders should read all instructians
% the temdarars canafully and ensure compliance
i T

Chief Administrative Officer (Con)

PR-123/CF22-23| Bhubaneswar

dvetel §w Canara BH";‘@

!}ﬁﬁiﬂhwmm
(A RNMENT OF INIDA UNDERTAKING)
ARM-Il BRANCH, MUMBAI: 3" Floor, Canara Bank Building, Adi Marzban Street, Ballard

» Regiztered Dffice: 301-306, 3rd Floor, ABHIJEET -V,
1 fln Calre | opp. Mayors Bungalow, Law Garden Road, Mithakhali,
Small Finance Bank | Ahmedabad - 380006, Gujaral. www.fincarebank.com

LOAN AGAINST GOLD - AUCTION NOTICE ON "AS IS WHERE 15" BASIS

The below mentioned borrower/s have been issued notices to pay
their outstanding amounts towards the loan against gold facilities
availed from Fincare Small Finance Bank Ltd ( "Bank"). Since the
borrower/s has/have failed to repay his/their dues, we are
constrained to conduct an auction of pledged gold itermns/articles
as per below schedule.

: oTal - Ermail- {oam Accomnino | Mame of the borrower Auction Wenue i
o Whircnt fhs vidaiiioiul bl the Aiiaraad Ok it Fharii ARC Pk Estate, Mumbai - 400 001. *Tel.: 022-22651128 / 29, *Email: cb6289@canarabank.com Auction Date
rom e lance Limited actng In ks capacity as Trustee of Phosnix Trust-FY 11-1 Scheme K RO I EALFEV SHAFI TR RVCAAE SMALL FRRRCE RS, T GROLRD | 18-0ct-2022
(hereinafter refered 1o 85 “Phoenix™) under the Securitisation and Reconsiruction R R RER KRS BRI FLODR 05 KEIE2E-28 PLOT NO-T- 0P
gig?jg“ﬁ:“é‘;" I;'I"J*'j;"‘fj ffﬂ:f;;’:j;?jﬂmﬂf&{ﬁ;‘t‘gﬁ”ﬁa::ﬁf&ﬂ ;"E.er %if;?;‘f::g;ﬂ&; Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read | J1IHIZEE | R FRIKEH CESAR , ;‘;‘" il E;{}T:J%‘;ﬁ::{':ﬁ
T f ] } | r . . . . T T T T : T 8A. DALLE MaRARKSH L
b Interest (Enforcement) Rules, 2002 (said Rules) issued a Demand Nelice dated 2nd | | With provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. 1'@@:?? :’ul"& E'".Eflt "E'F”whlil
e al S Ore S Fabruary, 2022 calling upon Mis Sunil Solvent Extraction Private Limited, Ws Notice is hereby given to the public in general and in particular to the Borrower(s) an EnEﬂ,:[ll.: I .IZLn{ H" L ' S g
Suresh Trading Company, Mr. Arun Agrawal, Mr. Suresh Kumar Agarwal, Ms, Guarantor(s) that the below described Immovable Properties Mortgaged/ charged to the | Z1EGMUIACIME | MR (WANESHAAR YARHALE FNCARE SWALL FINANCE BRAN,LTD: 40P | 19-Oct-2022
Neelam Agrawal, (Late) Mr. Ramlal Agarwal (Through its Legal Heirs), Mr. Saurav Secured Creditor, the Symbolic Possession of which has been taken by the Authorizeq | HIBSNUSEST | REFLIL GAIARY ALEES ':liﬁﬂ;ljupﬂ"ﬁw L‘ETI'FI'[}F.}EE[E:I:
. — . :ﬁﬂ?:[ﬂ“:n";ﬂI-ﬁ':?umdnsﬂiw:é E:;&E‘L’;‘:}E‘%‘; Jrigishog [Rﬁmﬁmn}; Officer of Canara Bank, will be sold on “As is where is”, “As is what is” basis on 29.10.202 ;]Eﬁ]:ﬂlﬁ%!] :%Tﬁbﬂjﬂfﬂ“lﬂﬁﬂ‘ﬂ s Kl kil
SLAM DUNK BMerchandise is Thres Lakhs Ninety Five Thousand Five Hundred and Two Only) as on 31.01.2022 for recovery of Rs.18,48,60,757.16 (as on 30.06.2022 plus further interest and charge _{”Eﬁ:ﬁ: L [Flf F.'rﬁ'-‘.il:".'ﬂ!? T AR T T
. . available for fans at along with fulura interest. cost, charges and other expenses from 01.02 2022 il thereon) being dues to Canara Bank ARM Il Mumbai Branch from M/s. SPIRO LIFECARE | ™= Al Lt & RELLA \IETS -L'E-L-‘FEFIG‘T'.'Z' ke | o
M Reliance Retail . paymentirealization within 60 days from the date of recaipt of the said nofice. PRIVATE LIMITED, B-208/209, Classique Centre, Plot No. 26, Mahal Industrial Estate, Off ‘E"ETTlT"'-:ﬂ'thﬂ-l'l':[IHI].-'-'“'-'l’lJﬁ"E-:':
introduced a select Reliance ;In:.‘ Borrowers II"!'?WTQ r::il:&dr!c:: opay the amw:nt[.hn-::tl.;m is :;cr&l:u:,' ;ﬂvﬂ to/k Mahakali Caves Road, Andheri (E), Mumbai - 400093, represented by its Directors/ Guaranto LHCTH. THE. RERISHTRE 4606
. ] arrowers o paricular and the pubic in general thal se undersigrm ing he : i . Rai i Vi i T T T = S - ) e
selection of NBA Retail §tores and Authorizsd Ofcse of Phoshix has-taken syrmbolic posssssion of the morgagsd m: Ii?:éie;af;‘::; n%uz(:;r:\?.r Rajesh Shripad Ghangurde, Mr. Vinod Anant Dali and :wfmﬁw HE I.tll-.lnlm:[q_aur.ry?;,q,l:.j g;.sfflwhmr!-gmmm |sn||] 9-(cl-2022
team and league- on Reliance properly descrbed heren below in Schadule in exercise of powers confaerrad an him : : TR0 ESR T WS VAGHW DHI WAFRGAT an;h'..' ,I:ID'.-I?I.IL! AN '“]r:"l R
9 Retail's e- under sub-section (4) of the section 13 of Act read with rule 8 & 9 of the Security B Reserve | Earnest Money| RARAPRETAP NAGKR GATE, YAVATHAL,
branded products, etail’se Interest Enforcament Rubes, 2002 on 11th October, 2022. Description of the Property e E WAHARACHTR 445001
includina adult and 4, COmMmMmerce The Borrowers in particular and the public in general ls hereby cautoned not 1o deal — : P NEGNOITTTI0 | MRS KAUSAR RIYAJKHA PRTHAN FRGARE SMALL FINRNGE BARK LTD; 15T | 15-Oct-2022
g e latform with the property and any dealings with the property will be subject 1o the charge of All part and parcel of Land and Building measuring FLOCR, GRALH] MAGAR. ARYI RAKA. [SHY
youth apparel, , P ad orms ;hu;;r;mg Q?EE inFit:s. capaﬁluw as m-smt u;:l1ﬁn11|: Tlr:usl F_':‘ 111 1?; Fz-_n zr::uu? c:lE 12000 Sq. Mtr. built up area of 3132.73 Sq. Mtr. at Plo Iﬁi?nu: BULIENG, AR RDAD, WERDHA, I,
, | undera S Uil (RS LT TS LGS Mriaty. PIUR TTIOLANG. TV EIL TR No. F- 1/2, MIDC Jejuri, Additional Jejuri Industria .
accessories, toys, . and Twed Only) 2% cn 3101 2022 along with fulure inferest, cost, charges and athes 0. ’ . jur, . , J, . MERIAI0I4e | RANCHAKDRS MURRASAH G AMCAAE SMALL FREACE BANE LT GR0ND | 79-Oct-2022
collectibles etc multl-year axpensas rom 01,02 2022 il paymenlirealization Area, Nea}r Shallna Laboratones,. Jejuri Nira Road Rs. Rs. TERNOETE T WIANUED RN ALK RLOR AT K03 HACE B4R1. AR YHAR
' . deal with Schedule-Details of Secured Assets Village Jejuri, Taluka Purandar, Dist. Pune - 421303} 11,15,00,000/{ 1,11,50,000/- 2 : :,'“L RANESH NARAR ARDHER ':J#f
. NBA 1. Flat Mo. 609, 6th Floor, Magnum Towers, Plot No,357 of Sr. Mo. 41 (part), Four Maharashtra along with plant and machinerieg WA, WAHARASHTRA. 4000077
B Fans who visit oo, Oshiwars, Versoua, Andnar (W), Mumbal admeasuring 420 53 %1 installed therein in the name of Mis. Spiro Lifecard TTGANOTNEE | MR T 0 B CRESIALL AN K V5 AP | .02
' i T TARANE 3 1 KR HEIGHTS. GANGAPUR ADR
the stores will get 2. Flat No.610, 6th Floor, Magnum Towers, Plot No.357 of Sr. No. 41 (part). Four | || PVt Ltd. ',:m;ﬁtfé; ﬂi ?EI::: 35.?&'{:. A DI BN SRR, A
interactive NBA Bunglows, Oshiwara, Versova, Andheri (W), Mumbai admeasuring 530 =g. f The Earnest Money Deposit shall be deposited on or before 28.10.2022 upto 5.00 p.m E'iE&]:[[l];Eﬁ"; RHLSINE WAHARASHTRY 42201
; builtup ares sd/- Details of EMD and other documents to be submitted to service provider on or before 28.10.2022 ’]1[1}]:[I]-'Eﬁn'i'- Wiy HEELUIF.IHM FINCARE SWALL FININGE BERK 0 590P | 10-Oct-an0s
gxr?eélgnces, Elﬂte- 1 r11 r DE_;?EE Authorized Officer upto 5.00 pm. Date up to which documents can be deposited with Bank is 28.10.2022 upto 'i‘.Eﬁl,';[l].‘EﬁrEE- TR NO34 PATANI COMMERCIAL CoNplee |~
game h|ghl|g htS Date of inspection of properties with prior appointment with Authorised Officer is 25.09.2022 RN [I:".'E'-[ﬂfilf.ﬁ]-llﬂ [.’LEE
< ieleiee f FORM A For detailed terms and conditions of the sale, please refer the link “E-Auction” provided i\ [ Fifiiioan | W5 Sl DA FESHIRH TAARE SBUALL FRANCE O T 16T RO, | 10-Oct-0027
andrelate R PR Canara Bank’s website (www.canarabank.com) or may contact Mr. Paritosh Kumar, Chie{ WATQHEECSARLL, AAONE DR TALENKAR
contenton R FUEEL? fl”IHDU”g-EM&EﬂT N—— Manager, Canara Bank, ARM Il Branch, Mumbai (Ph. No. 022 22651128/ 29/ Mob. No CLIE VEAS TURAL HOSPITAL
in- nder negulation b of ine Insolvency and Sankruplcy Board of india 8828328297) or Mr. Smit. Jaiswal, Manager, (Mob. No. 7223002272) E-mail id rU, AR TiHE
In-store . ; ger, ey . = S g T A
{Insolvency Reselution Process for Corporate Persons) Regulations, 2016] cb6289 @canarabank.com during office hours on any working day or the service provider M/s| | AIENUITETAT | SN 0K REFADE FRLE SELL PHAACE B4 D 15TFLOIR, | 13-Dl-2022
FOR THE ATTENTION OF THE CREDITORS OF C1 India Pvt. Ltd., Udyog Vihar, Phase - 2, Gulf Petrochem Building, Building No. 301, Gurgaon/ | */BHHB3EIEE | HUSALERAA BALAALGHAR 6 eri :ﬂ’;{ﬁ.m“ﬁf JE:;“[IT
KALRA OVERSEAS & PRECISION ENGINEERING LIMITED Haryana. Pin-122015,Mr. Haresh Gowda Mob. No. 9594597555 (Contact No.+9112443020204 TS | WSNIT0R SHAECDON H'l.‘..iii'.’.LL’l MEEl;}E W IST'I.[I.% 15002007
RELEVANT PARTICULARS 21/ 22 /23 / 24, support@bankeauctions.com, hareesh.gowda@c1india.com. BATIRL I AT '[[:-:[ﬂ.‘é B ANIEL H. i
1.[Name of Corporate Debtor WALRA OVERSEAS & PRECISION ENGINEERING LIMITED| | Date @ 12.10.2022 Authorised °fﬁ°er1 S il
: Place : Mumbai Canara Bank, ARM-Il Branch | J1mdiiii/ia: | WA SURL HERALED LNa#08] FNCARE SAIALL RHANDE BAMS LT H. M0, [ 19-et-2002¢
12, | Date of mncorporeSon of Carporesa Debdar | 18-12-1985 ! TR Tt TATH BN SO0 WAER B WAMANCKEAD MEAR
T T T — A e
5 incorparaled / regasbaned FORM B STERTEYTE - - W 00
FE BUREAU NBA has a longstanding | [a.|Comorate identiy No. | Limited Liabilty | U28112PN1888PLCO13147 PLRLIC AP EMENT el S S SO TR SO S 90000
Mumbai, October 12 relationship with Reliance | L|detfcationbo ofCoporaleDebtor | {Regulation 12 of e Inscivency and Bankrupicy Board of India (Liguidation Process) Reguiations, 2016) | | <P RSt i DS ITTAO, NN BT CRANE |
! 1LIONSAIP . 5. [Address of e registered office and e R T e LR A e - Bl FOR THE ATTENTION OF THE STAKEHOLDERS OF PANACHE EXPORTS PVT. LTD. LA NERR AL STAMD, NEAR BRE STAAD
which ln.CIUdES ffhe Reliance principal affice (if any) of Corporate Deblor| Road, Pune, Maharashica 411001 Inda Sr. | Particulars Datails WARPIR. MEHISHTRY, &41312
RELIANCE RETAIL AND The Foundation Junior NBA pro- 8. |Insoivency commencement date in 10-10-2022 (arder raceived on 11-10-2022) No. | T1E0OTTTTAA0 | heth KALLA: GOERKRYRD AMCARE SMALL FIWALE RANS CT0 GROND | 19-Oef-2022
National Basketball Associa- gramme — a school-based respect of Corporate Debior 1. | Nama of Comarate Debilor | Panache Exports Put. Lid. 'i‘ﬁfﬁriﬁf Eﬂgﬁuﬁpﬁ%ﬂh i.El::jTHHir;. I’I'::'Iup}sa'fﬂi;ﬂ' Hill?{I_‘i[:.qu
: 7. | Estimated date of closure of inscévency | 08-04-2023 (180 days fram the dete of 2 | Drate of Incorparation of Corporate Dedtor | November 27, 1991 2 EnH0TET%1 LJFK0RA SALRN MARET CENTRAL BRAK DF INDER. JALGAQN,
tion (.NBA) have annou.nced a y.OUth baSketbaH.programme resaluticn process COMMENCEment ,:rﬁl_gp— L, 10-10-2022) 3 | Authority under which corporate debtor is | Registrar of Companies, Mumbai MBGHO0TEMAT | DURGESH ASHOK KADWM WHRASHTRR, $2410
fy p q p
multi-year collaboration to since 2013, multi-yearbroad- . [Mame and Regisiralicn number of e | Gajesh Labhchand Jain | incarparated | registered _ TINIETTE | YOGIA DHRRI SHE
launch the latter’s merchan- cast and streaming agree- Eﬂﬂ-’-ﬂ:!'i? gtﬂrﬂﬁsr_ﬂmllathrg as Inlestm ?}?ﬁﬁﬂfﬂ LEE-[-]PA—:‘.D1-1P—F‘-D1E~'§I"" 4. | Corporate Identity No. / Limited Liability | US1S00MHISS1PTCOB4 TS :}ﬁm{ﬁ; ”1?{-*;1:;;3&#”[“-5'“1-“
ise in India. men ith Vi ml n escition Pralessiona - i | Iderfification No. of corporate debtor _ 4 L f'_* Wl :I:L_ : L
dise d 31; hecollab . el ts w t v SCO 1l Sba d 9, [Acdrass & emad of the intanim resolulion | 501, Clifion Society, Shastri Nagar, Raviraj 5 | Address of the registared office and 108-A, Parvathi Ind Estate, Naw Sunmil Com,| | 1166000817166 | DATTARARR JAGKNNATH SORIE
Asparto t. ecolla .or.atlon, Re lance Jio,and a collabora- professiangl, as registered with te board | Oberoi Marg, Andheri West, Mumbai 400053 | principal affice (i any) of Corporate Debtor | Lower Pared, Mumbas - 400013 JIERAET1 16 | SARITH KRAA SAPRALE
Reliance Retail,a subsidiaryof  tion with the Lakmé Fashion Email; gajeshijain@gmail.com & | Date of closure of insolvency Resoltion | September 22, 2022 JEBRUMENE | \UGEH DLIP EAGLL
Reliance Retail Ventures Week that offered fashion 10| Address and e-mail 1o be used for C-R02, Remi Biz Couwrt, Off Yeera Dasai Road, | Process . il%ﬁ;:g_{f &l%lj;:}jt;;g;ﬁfﬁ:i
. . . . corraspondence with the Infarm Azad Magar, Andheri west, Mumbai 400052 7. | Lizuidation commenceneanl date of Segternber 23, 2022 LR L il
(RRVL),introduced a selection ~ designers from across India Reaoluior Profesaions| E il i kavemese el com Corporate Debior DN e recidved o Olibier 12 A0 RRONIERS | GHESH PARCHIRAN AL
of NBA team and league- the opportunity to create | L it For eubriceion of ceme 2-10-2022 [ 14 days om the appoitmentof Itenm | |B | Name and Registration number of the | Name: Whr Ajil Gyanchand Jain TTEONG0TeEar | KANLESH JETAROANE FLCARA
branded products, including  exclusive NBA capsule collec- Resalution Professonal e, from 10-10-202%) Insaivancy Professional acling as liqudalor] Registration No: ;}g}{ﬁ%‘ ;;ﬂj'ﬂ:awmiﬁh
- i 12| Chasses of credilors, #any, under clausa (b)| Not Applicable _ | IBBIPA-001AP-POOSES2017-2018/10625 H e300 Y GARLARAM Al
adl%lt andyouth apparel,acqes thl;}S. . of sub-secton (54 of mﬁlgp b2 m,mnl;;,_g & | Address and E-mad of the Liguidator, a5 | Address: 204, Wallsireat-1, Near Gujrat HEGINO0IIEA0 | SANDP JRMRAY RATL
sories,back-to-school supplies, The NBA is one of the byt Inkerim Fiesoksion Professional ragistared with Ihe Board Callege, Ellisbridge, Ahmedabad, TRIOIATTIE T HE LTS VLSO TR
toys, collectibles and more,to  most followed sports leagues 13| Names of nsavency professcrals dentfied| Hol Applicabie J B B | Gujrat- 380 "E:ﬁﬁma!l I ajit@vcanca.com Eﬁ}:%ﬂ:? ?ﬂﬁtﬁf;&:@m
; ; : i1 I acd a5 authorsed reprasantative of crediions 10, | Address and E-mad fo be used for Address: 204, Wallsireet-1, Near Gujraf | OO | BARES '
fal’lIS 1n(I:11(11('11.a. li i glO].Dalhy andg}ellance Retal.l 15 nadass{three names for each clazs) correspondenca wilth the  Liquidatar Calleqe, Ellisbridge, Ahmedabad, DnROmET
) na IOtIOIl, Reliance Retai excited to otfer an .extenswe 14 |{a) Relevant forms available al {&) Web link: Tha relevant Samm far the submissin of Gujrat- 380 006, Email Id: JEGHONEINE | WSUOED MANDNAL WalHHA
will prov1de fans and cus- range of merchandise to NBA {b} Dedaits of authorzed represantalives | fhe dams can be downioadad fram: liguidation. panachesxports@ring.co.in TERNOMEISEE | SAKTOSHVASUDED WADHAR
‘o . S0P ot . ane avalable a1 hiltpe:(ibbe gov. inhomalidoarioads 11 | Last date for submission of daims | November 11, 2022 JIERIARSETE | WRN[EP AATILA, WiRGH . WINPT e
toitcr;lei]:; t:;gg t?lzlltllgieeitc;rrif g‘er;;illn igs(il(liae’nizzl(ég 81(11% r;ff {b) Piysical Address: Not Applicabie Notica 15 haraby given hat tha Horbls National Gompany Law TAbunal, Mumbai Banch has HEBMMOTTIETE | BAL VRSN SHBOE PRLASE SUALL FAACE BANR [T 1 STRLER, | 18- 2022
w : - v p . p 5 - Notice is herety given that the National Company Law Tribunal has ordred the commencement of 8| | pedered the commencement of Squidation of Panache Exports Pyt Ltd. on Seplember 23, 2022, MEGIO00TEENT | RESHM ANL GAIENRID WE IIII.'-.IIII.'L[I"H LivGAD, 5HVAJ WAGAR
ences, including svyeepstakes, ion anc} 11festyle) Akhilesh corparale nsolvency resalution process of ha Kalra Overseas & Precision Engineering Limited on | | However the Copyofthe ordar dated Saptember 23, 2072 wasreceived on Ocicer 12, 2022 ;15335[.]5;3]1 B U-RRIDKARAR, MEHERASHTRE, 423701
Reliance Foundation Jr. NBA  Prasad.“Our goal is to ensure | 10-0-2022 : The stakenaldars of Panache Exports P, Lid, are hareby called upan to submit their ciaims with %Liﬁég.[!lﬂ_?i___H_-'-..:if-:!rf‘;_f::‘ﬁ.ﬂil_a’il_l'_ﬁ_h.lﬂ_‘fiﬂ RIS SO ——
activations, NBA game high-  that Reliance Retail storesare ;L:‘?f;?:f;’i”;“?:ﬁI“ﬁ?{:’:‘:;;:;fﬂ";‘;ﬂ?ﬂ“l:’:Igft:ﬁ"‘f:gﬁfn":ﬁé;fiﬂ;: :I??Ljdifgl";; proof on or before November 11, 2022 o the liquidator at the adtress mentioned aganstivem No, | | Z1ENDIERH | ALAD HASA SHAKH Il;_:[r%rlmm %I_:E[hf:ﬂ[ll:ﬁpﬂ%ﬂ S-Oct-2022
lights and related content thego-todestination for NBA | | mersaned sgsins enreNo. 10 : : Wb e g @ o= Sz g - _ DCURT ACAD. WEPARBAIN, AHWATMARAR,
. » " i b i o _ _ _ _ The financial craditors shall submil thair claems wilh praal by eleclronic maans only, All olbsr UL HARASHTRY 4%
on in-store TVs and more, fans across the country. The financial crediars shall submi thair ciaims with procd by electronic means anly, All othier craditars may creditors may submit the daims with the prood in persen, by post or by electrons: means, HEIOTTTITE 'w-[;g.'ﬂ K5 FARDESH ' q-;;::y.muﬁ:dmn i".ﬂq[rq' T, i
the company said in a press Atthe45thannual general | |sumittheclaimswith proof in person, by post of by electronic means Submission of false or misleading proof of claims shall attract penalties. S AT e 156 FOGHUN CONPCEE G |
release. meeting of Reliance Indus- i Tinancial credibor befanging 1o @ class, as listed aganst e enry Mo, 12, shall Indicate s choice of In case @ siekehalder does mot s.ul:!mil its claims during the quuidalinr- pracass, the daims RARN AEIR BUE ETAND. ARMADAGIR.
h handi . ies held in A hai aJlI'-:InE&_:IrEprasur’ah'.'E Irulr:am;.'ng e thres insobvency prolassicnals lilad againmstanky No. 13 o act subrmittad by such a stakehalder during the corporata insolvency resolulion pracass under the WAHIRASHTRA. 41375
T e new mercnandise 1S tl'les e mn ug.l,lSt,C a.lrmal'l EE.HLI'“'II::"ISEd|'EF‘|'E5E""||E‘T-'|-'ED.'||'-EI:|355N|L nFormCh ||'|5|:|||||E_-|",:!|| -ﬂﬂlj Eanmhﬂtﬂﬁ' Eﬂﬂrﬂ |:|f In;j;a |:||'|5|:|||||E_-|"_|:!|- Hﬂ-;g-:]u[.un F'[D-:E:Sﬁ f|:|[ I:.-:[pﬂ"al_‘ﬁ Hﬁ}]:m:;uﬁ LleJ:I Euﬁ.lu _I'I—I!H q'ﬂﬁﬁ'ﬂlﬁi'ﬁimmﬂ |5TF|_I|:.\, *B-I:tl-E[EE
available for fans at select Mukesh Ambanihad said that Submission of false or misleading proofs of claim shall attract penalties. Sdl-| | Persons)Regulations, 2016, shall be deemed to be submitted under section 38. IO COVPLEY, UGADN ROAD NASK,
Reliance Retail storesacrossthe  he is hopeful that Reliance Gajesh Labhchand Jain Ajit Gyanchand Jain _ ; WHRGHTR, {220 .
country and on Reliance Retail would become largest | | Date: 12.10.2022 Interim Resolution Professional | | Date: October 13, 2022 Liquidator of Panache Exports Private Limited | | Note: The auction is subject to certain terms and conditions mentioned in the béd form,
Retail’se-commerce platforms. segment within the group _Place: Mumbai IBBI Regn No.: IBBIPA-D011P-P-01697/2013 -2020/12588 | | Place: Mumbai Reg No. IBBUIPA-D01/IP-PO03GE2017-2016M0625 | | which is made available before the commencement of auction.
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Meet Alia Bhatt, the ‘humanpreneur’

Actor says she invests in
stories and people who

will tell them

SHUBHRA TANDON
New Delhi, October 12

Apart from Ed-a-Mamma, which is
her own venture, Bhatt is currently
invested in a start-up called phool.co,
which is into recycling floral waste that
goes into waterbodies, the beauty-tech
platform Nykaa and a personal styling
platform called Style Cracker.

Defining herinvestment philosophy,
Bhatt says that while understanding

linvest in people, | am a
storyteller, | feel if your story is
good and told the right way the
consumer, or the audience will

ALIABHATTISN'T just picking up meaty
roles on-screen; she has extended that
skilland passion to her business-woman
avataraswell.Theactor,whohasbeenan
investor in different stage startups
and businesses for almost five years
now, says her strategy is simple: She
needs a buy-in to the stories and people
whoare going to tell them.The numbers

would follow.

“Iinvest in people,I am a storyteller,
I feel if your story is good and told the
rightway the consumer, or the audience
will buy. I invest in a story, and if the
story is right the numbers will follow,”
Bhatta said in an interview to FE. So she
doesn’t put her money into a business
that she doesn’t fully understand.

Bhatt who admits that she isnot a
“business student”and “not an expertin
finance” launched her own fashion label
called Ed-a-Mamma for kids aged 4 to

the health of the business is required,
she “needs to understand the company
philosophy and ensure it aligns with
my vision”.

And no short-term way of looking
into things: “WhenIinvestinabusiness,
I am not looking for quick short term
results,” she said.

Bhatt,who has done financial invest-
ments and not restricted herself into
putting only sweat equity said, that
while there is a return expectation like
anybusiness,she understands that there
will be “risks” at whatever stage the
investment is made.

“Any business, whether it is a film-
making business, orinvestinginabrand
orastart-up,oratechidea,thereisarisk
involved. Even when you come in as
an early stage investor, and genuinely
investing in an idea, there is a risk.

When you come as a late stage investor
in a company where everything is

buy. l invest in a story, and if the
story is right the numbers will
follow.

GOVT PUSH TO DEFAULT-WARY BANKS

Education loan: Guarantee
cap may be hiked to ¥10L

Complaints of
delays in sanction
and rejection of
loan applications

MIHIR MISHRA
New Delhi, October 12

14 years at the peak of the pandemic in

October 2020.

She says she learns the rules of the
business game by “observing people”.

In terms of revenue, the sustainable |
kidswear brand, as it projectsitself,has
registered a 300% top-line growth in

FY22 overFY21.

The range of kids wear has grown
from 160 optionsat the time of launch
to 1,800 options in the year 2022, see-

ing a multi-fold increase.

Ed-a-Mamma touched X1-croretop |
line in the first month of its launch |
despite being exclusively available only

on FirstCry.

Starting off as a purely online
brand, it has clocked some good sales .l'f
numbers on other platformsaswell.
The sales of Ed-a-Mamma have [
increased 10x over the past three
months on a platform like Ajio.

The brand is also going offline
now,and will be available across 40 |
Lifestyle and Shoppers Stop out-
lets by the end of next month.

The companyis nowlaunching
Ed-a-Mamma maternity wear on
October 14.The country’s mater-
nity wear market is pegged at

2,000 crore.

put together, numbers are in
place and business is doing
really well, there is risk there
aswell,because you never know.
That’s just the nature of a busi-
ness or market which is unpre-
dictable,” Bhatt said.
It is the same belief that
seems tobe guiding her current
| investment strategies as well,
/" when start-ups are talking

L

Fans can now buy
NBA merchandise
from Reliance
Retail stores

SLAM DUNK

M Reliance Retall
introduced a
selection of NBA
team and league-
branded products,
including adult and
youth apparel,
accessories, toys,
collectibles, etc

&

B Fans who visit
the stores will get
interactive NBA
experiences,
including NBA
game highlights
and related
contenton
in-store
TVs

FE BUREAU
Mumbai, October 12

RELIANCE RETAIL AND The
National Basketball Associa-
tion (NBA) have announced a
multi-year collaboration to
launch the latter’s merchan-
dise in India.

Aspartof the collaboration,
Reliance Retail, a subsidiary of
Reliance Retail Ventures
(RRVL), introduced a selection
of NBA team and league-
branded products, including
adultand youth apparel,acces-
sories,back-to-school supplies,
toys, collectibles and more, to
fansin India.

In addition, Reliance Retail
will provide fans and cus-
tomers who visit the stores
with interactive NBA experi-
ences, including sweepstakes,
Reliance Foundation Jr. NBA
activations, NBA game high-
lights and related content
on in-store TVs and more,
the company said in a press
release.

The new merchandise is
available for fans at select
Reliance Retail storesacrossthe
country and on Reliance
Retail’s e-commerce platforms.

financialexp.epapr.in
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B Merchandiseis
available for fans at
select Reliance
Retail stores and
on Reliance
Retail's e-
4=, commerce
. | . platforms
| undera
multi-year
deal with
NBA

NBA has a longstanding
relationship with Reliance
which includes the Reliance
Foundation Junior NBA pro-
gramme — a school-based
youth basketball programme
since 2013, multi-yearbroad-
cast and streaming agree-
ments with Viacom18 and
Reliance Jio, and a collabora-
tion with the Lakmé Fashion
Week that offered fashion
designers from across India
the opportunity to create
exclusive NBA capsule collec-
tions.

“The NBA is one of the
most followed sports leagues
globallyand Reliance Retail is
excited to offer an extensive
range of merchandise to NBA
fans in India,” said Reliance
Retail president & CEO (fash-
ion and lifestyle) Akhilesh
Prasad.“Our goal is to ensure
that Reliance Retail stores are
the go-todestination for NBA
fans across the country.”

Atthe45thannual general
meeting of Reliance Indus-
tries held in August,chairman
Mukesh Ambani had said that
he is hopeful that Reliance
Retail would become largest
segment within the group.

about funding winterand valua-
tions are moving south.

“One of the things I believe is
that whether it is your invest-
ments, or your belief, or your
system,oryour brand,oryour com-
pany, it needs to stand the test of
time,” Bhatt said.

The actor also highlighted that
the dips being seen across industries

and businesses is “justlevelling down
post pandemic and lockdown”, and it
will take sometime for the system to
recover from this.

Bhatt said that while she is not
worried as an investor at present, her
way of dealing with the slowdown in
the start-up space, if it so starts

concerning her, would be to stop
investing.
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PHOENIX ARC PRIVATE LIMITED

CiM: LET190MHZ007PTC1 68303
__J""'Mh”*ﬁ Regd. Office: Dani Corporabe Park. 5th Floor, 158,C.5.T. Road,
Kalina, 3anlacruz (E), Murmbai - 400 (98 Ted: (2258492450,
Fax: 022-6741 2313, Email; infoi@phoenizanc.coin Website: wenw phoenmanc.colin

POSSESSION NOTICE (For immovable property) Appendix - IV [ Rule 8 {1)]

Whereas, the undersigned being the Authorized Officer of Phoenix ARC Private
Limited acling in ils capaciy as Trusiee of Phoeniz TruskFY 11-1 Scheme K
(hereinafter refemred o a8 "Phoenix”} under the Sacuritisation and Reconsiructian
of Financial Assats & Enforcement of Security Interest Act, 2002 (said Act) and in
exercise of powers conferred under Seclion 13({12) raad with Rule 3 of the Security
Inferest {Enforcement ) Bules, 2002 (said Bules) isswed o Demaand MNaoboe daled 2nd
February, 202% caling upon Ws Sunil Solvent Extraction Private Limited, Mis
Suresh Trading Company, Mr. Arun Agrawal, Mr. Suresh Kumar Agarwal, Ms.
MNaalam Agrawal, (Lata) Mr. Ramlal Agareal (Through its Legal Heirs), Mr. Sawray
Kumar Agarwal and Ms, Shankari Devi bereinalter referred 1o 25 "Borrowers™ (o
repay the amount mentioned In the notice belng Rs. 93,95,502/- (Rupees Ninety
Three Lakhs Ninety Five Thousand Five Hundred and Twe Only) as on 31.01.2022
along with felure inferast, cost, charges and other expenses from 0F.02 2022 till
paymantirealizabmn walhin B0 days Iram e date of receipd of e said nobice,
The Borrowers having faibed to repay the amount, notice is hereby given 1o the
Borrowers in parlicular and the public in genaral that the undecsigned baing thae
Autharized Oficer of Phoenix has taken symbollc possession of the morgaged
property described herein below in Schedule in exercize of powers conferred on him
undar sub-section (4) of the section 13 of Act read with rubs B & 2 of the Securily
Intezrest Enforcement Bules, 2002 on 11th October, 2022,
The Borrowers in particular and the public in general is hereby cautionad not to deal
with the propady and any dealings with the property will e subject bo the charge of
Phoenix acding in fs capacily as Trustes of Bhoenis Trust FY 11-1 for an amaount of
Rs, 93 95 502 (Rupees Minety Three Lakhs Minsty Five Thousand Five Hundrad
and Two Only) as on 31.01.2022 along with fubure inferest, cost, charges and other
axpEnses from 01,02 2022 @ paymentrealization,
Schedule-Detaills of Secured Assets
1, Fiad Mo, 809, Glh Floor, Magrum Towers, Plod Mo, 35T of S0 No, 41 (part), Four
Bunglows, Oshiwara, Versova, Sndherl (W), Murbal admeasurng 420 =sq. ft
busitup area.
2, Flat No.B10, Gth Floor, Magnum Towers, Plot Mo 357 of S Mo, 41 (pard), Four
Bunglows, Oshiwara, Versova, Andheri (W), Mumbal admeasurmg 530 sq. #t
bushup area sd/

Date: 11-10-2022 futhorized Officar
Place: Mumbal Phoenix ARG Privarte Limited(Trustee of Phoenix Trust-FY 11-1)

PUBLIC ANNOUNCEMENT

[ Under Regulation & of the Insclvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF
KALRA OVERSEAS & PRECISION ENGINEERING LIMITED

RELEVANT PARTICULARS

Mame of Corporate Debtor KALRA OVERSEAS & PRECISION ENGIMEERING LIMITED

Diake of incorporation of Corporate Deblor | 15-12-1958

Butherity under which Comparata Dablor | Registrar of Companies — Puna
i% incorgorabed | negishaned

Eaaipa| —

4 | Corperate idenidty Mo, | Limiéad Liskdity
ientification Mo, of Corporata Dellor |
5 | Address of the reqistered office and | Office No.d 110412, City Paint, Sreet No. 17, Baat Club
principal effice (8 anyh of Corporate Deblor | Road, Pune, Maharashirs 411001 Inda

B | Inselvency commencement dale in 10-10-2022 {oeder recehed on 11103008

nespe] of Gorporate Debiar

LET PR ASAPLC IS 14T

08-04-2023 {150 days from the date of

Estimated daba of closura of insclvency
commencament of CIRP. ia., 10-10-2022)

TESQNLIN0n RIICESss

Gajesh Labhchand Jain
IEBI Regn Mo.: [BENIPA-DOTIP-P-01 EST)
2018- 202001 2588

& | Mama and Registsation numbear of tha
irenivency professipnal acting &3 Inanim
Resolufion Professonal

G | Auidness & amail of B interim resokulian

a1, Clifan Soaedy, Shashi Nagar, Raviry
profecssional. as registeared wilh fha board

Oioeral Marg, Anidhert West, Mumbal 200053
Email: gajashjain@gmail.com

C402 Remi Biz Court, Off Weers Dasai Rioad,
Arad Magar, Andher west Mumibai 400053,
Email: cirp kalraoverseasi@omall com

10 Adedreess and eemsal bo e wsed Tor
D:fremaruence Wi [he Inlerem
Resolution Professionsl

24-10-2022 {14 days from tha appointmeant of Interim
Rescluficn Prodassional La., from 10-10-2022)

1.| Lassd dabe or submissional claims

12| Classes of credilors, if any, under ciause (b)| Mot Applicable
of sub-3acton [BA) of section 21, asertained
Exy thee irberim Rasolution Professona!

14| Mames of insoivancy prodassionals denifiod | Mol Appicable
boach s authonsed epreseriaivg ol crediors
inaclass [fres rames for each class)

ia) Wak link; The relavant farm for the submisson of
thr claens can b downloaced Inom
hitps:iiibbi. oo inhomeddoanioads

ib) Physical Address: Nal Applicabla

14| 2] Relavant farns avaitable al
(b} Detals of suthored represeniaives
are avaiable ak

| Place: Mumbai

Miice is hevebiy given thet the Mationgl Company Law Tribunal has orderad the commencemsant of 2
carparate inscivency resolution process of the Kalra Overseas & Precision Engineering Limited on
10-10-20%2,

The credilors of Kalra Owerseas & Precision Engineering Limited, ara hereby called upon fo subenit
their daimea with praof on ar befora 24-10-2022 1o the infanm resclufion professional at the address
merianed agairstantry Ko, 110,

Tha financial crecions shall submil lher claims with prood by ebsdrers maares anly, All athar creditons may
Subiet theclaimss with peodd in person, by pastor b elecironic maans

A financial creditor belonging to 2 class. as dsted against the eniny Mo, 12, shall ndicate s choles of
authansed represantaive from ameng the theee insabvency professionals listed againstentry Mo 1 3 o act
a5 authorised rapresentathe af the class KIL in Fam G4

Submission of false or misleading procfs of claim shall atiract penalties. /-
Gajesh Labhchand Jain

Interim Resalution Professional
IBBI Regn No.: IBBIIFA-DDIP-P-01897A019 -2020/11 2558 |

Date: 12.10.2022

THE CENTRE IS likely to
increase the guarantee limit for
education loans from 7.5 lakh
to ¥10 lakh — a move that
comesinthebackdrop ofa Gov-
ernment-led push for public
sector banks (PSBs) to increase
disbursements amid com-
plaints of delaysin sanctionand
rejection of loan applications.

Currently, education loans
up to X7.5 lakh are backed by a
credit guarantee fund, which
means that banks do not seek
any collateral for loans up to
the guaranteed amount.

The Indian Expresshaslearnt

thatthe department of financial |

services in the finance ministry
hasinitiated consultationswith
the ministry of education on
hiking the guarantee limit by
33%. Such a move would bring
the limit on parwith the overall
cover in some regions, such as

S. E. RAILWAY - TENDER

Tender Notice No.: PCMMIGENL2022/
10, Dated: 12.10.2022. The Principal Chief
Matemals Manager, South Eastam Railway,
Hd. Qrs. Office {5th Floor), Mew
Administrative Building, 11, Garden Reach
Road, Kolkata-70043 for and on behalf
of the Prasident of India invites opan E-
tenders which have basen uploaded on
wihsile www.ireps.gov.in as follows. all
the tendars will be closed at 14:00 hrs.
Tender MNo.: 85225026, Due Date:
04.11.2022. Brief Description: Instalation
and Commssaning of Real Time Viewing
Syslem (RTYS), Quantity: 01 No. EMD
requined or not, if yes please mention
the amount: ¥ 53 620, Interested
Tenderers may wisil website
www.ireps.gowv.in for full details!
descriptionispecfication of the tenders and
submil thelr bids onbne. In no case manual
tenders for these tems will be accepted
MEB: Frospective Bldders may regularly
vislt wwne reps. govin to participate in all
other tenders. (PR-BED)

THE GREAT LEARNING CURVE

Delhi and West Bengal, where
state government schemes offer
additional cover to increase the
total guarantee to ¥10 lakh.
The Indian Express had
reported on September 1 that
with PSBs wary of disbursing
low-value education loans cit-
ing an increase in defaults, the
government had asked themto
ramp up disbursement, point-

ing to multiple complaints of |-

EAST COAST RAILWAY

e-Tander Notica No. ETCECONBEBS2022104,
Dated, 30.09.20%2

REQUEST FOR PROPOSAL
[RFP) FOR APPOSNTMENT OF AUTHORITY
ENGINEER FOR PROVIDING PROJECT
MAMAGEMENT SERVICES FOR MAJOR
UPGRADATION OF CUTTACK RAILWAY
STATION OF KHURDA ROAD DIVISION OF
EAST COAST RAILWAY,
Approe Cost of the work B R =ET RS R
134T 000, Completion Petied of the work:
24 {Twanty Four) Manths.
Tender Closing Date & Time: RIS
1Wohes. |
Mo manisal offers sent by PestCounenFaxar in
parson shell be sccepied Bgainst such
e-Tenders aven if thase ane submitied an fem's
izlter head and recaived in time. All such
manual affars shall ba rejactad summariby
withul any congideralion
Compieteinformation indluding e-endar documents
af e above e-Tenders s avaliable in webshe
hitp: Moneea e ps.gonin

Naota: The praspeciive lendenes ane advised 1o
revisil the wehsite fifteen days before fhe date of
clesing of tendar 1o nole eny Changal
Comgenda 1ssued Por this tender The
chengestComigenda issued for the tznder. The
lenderersibidders missd have Class-ll Digital
skynalure Cerficate ard must be ragpstenad o
IREPS portal. Only regisiered tencaranbiddar
Ganparlicipate on e-bandarng

Tha tanderersibidders shauld read all instucions
by Lt leracharans Carsfully and ensurg sompliancs
afal instructions.

________Chief Administrative Officer {Con
PR-123/CE122-23 Bhubanaswar

dotel &6 Canara Bank<Z\

!O  fifiz syndicate

(A RNMENT OF INIDA UNDERTAKING)

ARM-Il BRANCH, MUMBAI: 3" Floor, Canara Bank Building, Adi Marzban Street, Ballard
Estate, Mumbai - 400 001. sTel.: 022-22651128 / 29, *Email: cb6289 @ canarabank.com
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Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

=

m Education loans
up to ¥7.5 lakh are
backed by a credit
guarantee fund

m In this case, banks
donot seek any
collateral for loans
up to guaranteed
amount

“delays”in sanctionsand denial
of loans on “flimsy grounds”.

An increase in the guaran-
tee limit is expected to nudge
banks to overcome any reluc-
tance in lending amid a surge
in low-value education loans
turning into Non-Performing
Assets (NPAs).

According tothe procedure,

a borrower of collateral-free
loans — currently up to 7.5
lakh — hasto payanominal fee
for insurance of the loan. This
fee could be increased margin-
ally to fund an increase in the
loan limit, sources indicated.

The finance ministry
spokesperson and DFS secre-
tary Sanjay Malhotra did not
respond to emails and a mes-
sage sent by The Indian Express
seeking comment on the pro-
posed move.

The Indian Express had ear-
lier reported that banks had
slowed lending on education
loans leading to complaints
from multiple quarters,includ-
ing “VVIP references”. This had
led to the DFS callingameeting
of all the 12 government-
owned banks on August 25 to
discuss education loan disbur-
sal targets.

Form No. INC-26
(Pursuant to Rule 30 of the Companies(Incorporation) Rules, 2014)
Advertisement to be published in the newspaper for change of registered office of the
Company from one state to another

BEFORE THE CENTRAL GOVERNMENT (REGIONAL DIRECTOR, WESTERN REGION) In
the matter of the Companies Act, 2013, Section 13(4) of the Companies Act, 2013 and Rule 30(5
(A) of the Companies (Incorporation) Rules, 2014

AND
In the matter of YLM TUBE SOLUTIONS AND SERVICE PRIVATE LIMITED having itg
registered office at “604, Jogani Complex, Manipada Road, Off. CST Road, Santacruz (East
Mumbai Mumbai City MH400098” ... ,APPLICANT COMPANY

Notice is hereby given to the General Public that the Company proposes to make application tg
the Central Government, power delegated to Regional Director under Section 13 of thg
Companies Act, 2013 seeking confirmation of alteration of the Memorandum of Association of thg
Companyin terms of the Special Resolution passed at the Extra Ordinary General Meeting held
on 1st April 2022 to enable the Company to change its Registered Office from "State of
Maharashtra" tothe "State of Haryana”

Any person whose interest is likely to be affected by the proposed change of the Registered Officg
of the Company may deliver either on the MCA-21 portal(www.mca.gov.in) by filing investof
complaint form or cause to be delivered or send by registered post of his/ her objections
supported by an affidavit stating the nature of his/ her interest and grounds of opposition to the
Regional Director, Western Region at the address- Everest 5th Floor, 100 Marine Drive
Mumbai - 400002 within fourteen days from the date of publication of this notice with a copy to theg
Applicant Company at its Registered Office at the address mentioned below:

"604, Jogani Complex, Manipada Road, Off. CST Road, Santacruz (East) Mumbai Mumba

City MH 400098" For and on behalf of

YLM TUBE SOLUTIONS AND SERVICE PRIVATE LIMITED
Sd/

Atma Prakash

DIRECTOR

DIN - 05290489]

DATE : 13.10.2022
PLACE : Mumbai

Registered Office: 301-306, 3rd Floor, ABHIJEET -V,
Opp. Mayor's Bungabow, Law Garden Road, Mithakhali,
Ahlmedabad - 380006, Gujarat. www.fincarebank.com

. Flncare

Simai Financa Bank

LOAN AGAINST GOLD - AUCTION NOTICE ON "AS IS WHERE 15° BASIS

The below mentioned borrower/s have been Issued notices to pay
their outstanding amounts towards the loan against gold facilities
availed from Fincare Small Finance Bank Ltd { "Bank®). Since the
borrower/s has/have failed to repay his/their dues, we are
constrained to conduct an auction of pledged gold items/articles
as per below schedule.

Notice is hereby given to the public in general and in particular to the Borrower(s) and
Guarantor(s) that the below described Immovable Properties Mortgaged/ charged to the
Secured Creditor, the Symbolic Possession of which has been taken by the Authorized
Officer of Canara Bank, will be sold on “As is where is”, “As is what is” basis on 29.10.2022
for recovery of Rs.18,48,60,757.16 (as on 30.06.2022 plus further interest and chargeq
thereon) being dues to Canara Bank ARM Il Mumbai Branch from M/s. SPIRO LIFECARH
PRIVATE LIMITED, B-208/209, Classique Centre, Plot No. 26, Mahal Industrial Estate, Of
Mahakali Caves Road, Andheri (E), Mumbai - 400093, represented by its Directors/ Guaranto
Mr. Sanjeev Anant Gupte, Mr. Rajesh Shripad Ghangurde, Mr. Vinod Anant Dali and
Mr. Hitesh Parmanand Asrani:

Reserve
Price

Earnest Vioney

Description of the Property Deposit

All'part and parcel of Land and Building measuring
12000 Sq. Mtr. built up area of 3132.73 Sq. Mtr. at Plo
No. F- 1/2, MIDC Jejuri, Additional Jejuri Industria
Area, Near Shalina Laboratories, Jejuri Nira Road Rs. Rs.
Village Jejuri, Taluka Purandar, Dist. Pune - 421303} 11,15,00,000/{ 1,11,50,000/-
Maharashtra along with plant and machineries
installed therein in the name of M/s. Spiro Lifecare
Pvt. Lid.

he Earnest Money Deposit shall be deposited on or before 28.10.2022 upto 5.00 p.m
Details of EMD and other documents to be submitted to service provider on or before 28.10.2022
upto 5.00 pm. Date up to which documents can be deposited with Bank is 28.10.2022 uptq
5.00 pm.

Date of inspection of properties with prior appointment with Authorised Officer is 25.09.2022
For detailed terms and conditions of the sale, please refer the link “E-Auction” provided i
Canara Bank’s website (www.canarabank.com) or may contact Mr. Paritosh Kumar, Chief
Manager, Canara Bank, ARM Il Branch, Mumbai (Ph. No. 022 22651128/ 29/ Mob. No
8828328297) or Mr. Smit. Jaiswal, Manager, (Mob. No.. 7223002272) E-mail id
cb6289 @ canarabank.com during office hours on any working day or the service provider M/s
C1 India Pvt. Ltd., Udyog Vihar, Phase - 2, Gulf Petrochem Building, Building No. 301, Gurgaon
Haryana. Pin-122015,Mr. Haresh Gowda Mob. No. 9594597555 (Contact No.+9112443020204

21/22 /23 / 24, support@bankeauctions.com, hareesh.gowda@c1lindia.com.
Date : 12.10.2022 Authorised Office
Place : Mumbai Canara Bank, ARM-II BrancI:I

.H""-

.;i. Corporate enfify Mo. | Limitad Liability
(5. | Sddress of the regeslenad ofice and
(6. | Date of closue of ngalvency Resalutan
7. | Liquidation commencament date of

6. | Mame and Raqistration number of the

9. | Address and E-mai of Ihe Liquidator, as

511. ' Last date Tor submission of claims

Placa: Mumbai

FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of e Insabvency and Banknpicy Board of Indla (Laguoaicn Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF PANACHE EXPORTS PVT. LTD.

Sr.  Particulars Datails

1. | Name of Corporate Deblor _

2. | Date of incorporation of Corporate Debbor

3. | Ausharity under which comporate detitor is
| Incorporated | regisbenad

| Panache Exports Pvt. Lid.
| Movemier 27, 1881
Fegsirar of Compandas, Mumbai

| US1900MH 1591PTCDE417D
| Mentfication Mo, of corparate debbor |
10H-A, Parvathi Ind Eslale, Mew Surimil Cam,
principal affica (if any) of Corporate Dedbar | Lowsar Pared, Mumbai - 400013
aegtember 22, 202
Pracass | ] )
Septembar 23, 2022
| {Onder recesved on October 12, 2022)
Mame: Mr. AR Gyanchand Jain
insalvency Prodessional acting as Fquideinr Regsiration Mo
[ IBEIPADO1IP-POO 3687201 7-201 BHO0625
Address: 204, Walslaet-1, Near Gujrat
Caollege, Ellisbridge, Ahmedatad,
Gufrat- 380 (06, Email . afitiEveanca.com
| Agdress: 204, Walsirael-1, Hear Gujrat
Caollzge, Elliskbridge, Ahmedabad,
ural- 380 006, Email k
liguidation. panachessportsdirep. co.in
| Novemier 11, 2027
Molice & hereby given thal the Hon'tie Hational Company Law Tabunal, Mumbal Banch has
ardared the commancemant af iquidation of Panache Exparts P, Lid. on Sapiember 23, 2022,
Howewver, the Copy of the order dated September 23, 2022 was recaived on Oclober 12, 2022
Thie stakakaldars of Panache Exporls Pyl L. ara hanaby called upon 10 subsmlt thes claims stk
proafon or bedore November 11, 2022 to the liguidatar &l the address mentioned againstitam No.
10
The linancal cradiors shall submil their clams wilh grool by elaclronic means anly. All obhes
cradifors may submid the claims with the proof in parson, by post or by elecironic means,
Submission of false or misleading proof of claims shall attract penalties.
In tase 3 slakeholder does nod submit ils claims durng the quidalion procass, the clams
submifted by such a stakehedder duning the corporate insolvency resalution process under the
Insalvency and Bankrpley Board of Inda (nsalvency Resolulion Procass for Corporale
Perzans) Reguiations, 2018, shall be deemad babe submitiad under section 38.

Ajit Gyanchand Jain
Ligquidator of Panache Exporis Private Limited
Rag No.: IBEINPA-B]11P-PO03E3201 7-201 810625

| Corporate Debior

registared with the Board

10, Addre=s and E-mai 1o ba used for
cormaspondence with the Liquidator

Drate: Octobar 13, 2082

Loan Accaunt no Mams of the borrower Aiclion Venwe Auctian Dale
21GH00TTATES | SALFEM AR T FINCARE SALL FIRAACE BRH T GROURD | 19-Oct-2022
PTAOAIS6) | PR MR EHARZWAD Fﬂl;{:ﬁuﬁsﬁ :;ﬁ:él.'p EE:HET'MLEEEE
HEEh 1 L IoH SFHEY flk LEE :l‘.'i.
L RO T Foi DAL WanoRY o1
PIGRCINATTTA | WANDY JRGARRTH EAAR 1
Z1GSI00NESE | MR DNFANESHARA YAAHADE FICARE SNALL AINANCE BANK L10: SHOP [ 19-Dct-2002
Hos0000ANEEET | RAHCL GALARAN RIRHE HOL# MISEISA COMPLER BADRERA Rinl
DIGSUUOANSEET | WORDNNCAAIDOW Soie_ | ARAPETH POLKE STATION. ANRAUAT
T T WAHARSHTRA, $44E01
HIGSOOOOTATTST | VR VENER VLAY SAWANT FRCARE SHALL FRGANCE Bl LT SHOPND2 | 19-Dct-2022
i, BELLA WWSTA EO-OPERATIVE, HOUSHG
SOCIETY L0, PORHRSY ROAD-D ARLRWADY
JURCTION, THAME, MAHARASHTRY, 400603
HOSM000TARSET | B MARBDO AL AL ROHAWAAD FMCARE 5B | FNARCE BOAKCLTTY 1STRLDBR, | 19-Oct-2022
PIGBOIIOTASETT | WS NRLSHALNW) (R MARMET GALEAY COMPLEX. ARSI ROAD. KEAR
RENAPEATAR MARRR GHTE YRMETMAL,
MEHARKSHTRA, 445001
HEHO0ITTIED | MRS WALSAR RIYAJKHA RAFHAN FIRCARE 5L FIANCE RANK LTD: 15T [ 19-Det-2002
FLOCR, RANDH MAGEA. ARW KARH SHN
RALEFA BARCHMG, AR FILAD, WLRDHY W,
C10GUUE18 | FARCHARDSS NUSPAA Al FMCERE SWLL FNCE BAAK T GROURD | 19-Dit-2002
JIGEIITISE | MOHRKMMED BREHM ALK FLOAIR LRIT M0.3. HYTIE PYAK. SRKE SWHAR
AOAC, GAMESH KAGIR. FATHERI EAST,
A | I LR R
IGREONDANS0NT | VR WM ARl B FICARE SKIALL FRUUBCE BN LTD: 5 SHEP | 19-Dict-2082
CIGE0BETTT | MR KANTR BAVESH HAKE [ 2, MIAR HEIGHTE, RANGAPUR RilAD,
THROOIA e, | W IR ks H R NERR PRAMCO MAHAIRR GRRITEN, NASHE,
PIGHIRISETT | Wi L S PR MAHRRAGHTRA, £200C
HGS000MPAETEY | Lk PUMLA KANELE FICARE SMALL FIKANCE BARK LTD; SHIP | 19-Dct-2002
PIGEOOTTIGED | ARSHAY DIPHK RHARIURGE HO.34, PATRA COWMERCIAL COWPLEY
ORSICONENEI | PRI SCHE BHOTAR WS, W, 443
HASI000ETIENS | DEWENDRA REMEHE) DUBE
TIREIDIDIAIEN | VR SAGHY DESAIDESHWIE FIRCERE TAR | FRAACE LMK (10 1STRI0R | 19-Dict-2022
WEIAHREESKIL BBOVE DR TRLANKAR
CLINIC, WEAR RURAL -HOSPITAL,
PLUSAT MTMAL, b, 44540
| CIGSOO0UTTRE] | CHUBHAM ASKOKRAPADE | FWCAPE SMALL FOWANCERANLTD. 1STRINR, | 19-Dct-2002
MEEIIATIEY | VORALIDHMR: BALKRLIHMA JNEHI SAIFLATE WEAR SEI PETRIL MR JLMNER
AORD, L8140, MARASARHTRL 425001
JIGS000MAETS] | MASIVDINM SHARIRLO M FHCARE SRL | FROBNCE AR LTI 1STRLOCA | 19-Dct-2022
RLATRRLA AT MECMASE ROV ARDLA. W,
e gy II_ILI]]I ——— i
Plosel00iroee? | MR SURL MEHADED LINGRYAT FICARE SMALL RMANCE BANE LTO; H W0y | 19-Dct-202
IGETTERG | V5, GoNL PRARAGH BHIOR 1934, MARD 0.1 MANADORGAR! KEAR
216N | WS DR ALY IBEHARE SAIRAM COLLECTION, HINGN, RILAD, WG,
FIGSO00NITD | VIR PRANAY ANLRALT W, 441110
TIGROO0T T4 | W5 SENGITR SURESHRAD SALAW FHCARE SRULL FRUANCE BAMK LT0-3HOPRD [ 19-Dct-2002
0 ANE 101 15T ALOCR , A TG, KATT] (RAREE
PLAGA, NEAR EIFS STAMD. WERR B STRNE
HAGPLR, WWHRRASHTRA 4030
IGEIO00TTTAR) | ASHA RAILAS CAVEANAD FMCARE SWLL FPNARCE B CTD: GROURD | 19-Oct-2022
TTOTIoE e | el RFAN SETALL FLOOR S COMPLER, STATION ROAD. NE2R
IR0 | PAESRA S WARETE GEATRAL BRNK OF INDUA, JALGAON
| Z1GE007A44T | DURGESH ASHON RADAM RAHARASHTRA, £4101
| PIGRIOINNETTS | DT DHIRAS SHAIE
[ 21GS000304511 | MR PRSKIY SUBHASH DENTRIKE
P T T
Z1SIATTIG | DWTRARKER, JARRHNATH SORE
PlosbliMAIA | SARITA IRAR SPHALE
[ PIGSUOONRYI0E | OaESH DLIPAGIL i
Z1GeRIIAIAG | S KERADI CHALDHER]
HASIO0TEAEM | PUAN BeBRANAT BINAL
ZIGSI00A2A335 | GANESH FARSHURAM PRIL
dlostloglityT | RAMLESH JETHERENT RICHAN
| P1GSI000333045 | REVALSING RASG DETE
ZIaIEEN | SN GARGARAN ALEHYAR
NOS00RIEER0 | SAMDI JALeN AT
JIGEOIITE | M5, LATIEA WA RATHAN
CnEROIMETE | SITARAM VAR PANCHAL
[ TOROO0RIZET | GANESH ASHON TECRE
P LT
TRSI00EATE02 | VASLIDED MANCMAL WhDHI
[ SROI03TTE62 | SANTCSH WWSIIED WADHI
Shoatlindaibed | SN RATILEL WRGH
NG00 | BALU VAT SHADE PACARE ShUL FIACE B LT 1 5TR.DR, | 19-Dct-2022
DIGSROOITEEE0T | FECHVEA ANL GARERRD POV DANCOAR LAGAD, SHA! MiaR
A RREIO AHVUOMAGAR. MASARISHIRE 413701
SIGROIITEEET | VR REHEEGANOH PALU GULDWGAD | ! i
16200046 | ARLLAD HAGAN SHEAJH FRCARE SWALL ARRCE S8E 70 GROURD | 19-Dict-2002
FLICA SHOP N0 2 EHD=ARAL CIRPLEY,
COURT RAAD. MIPARGHN, RHIRINACAR,
MEHERASHTRE, 429601
SIGRIOOTTTETE | SANTIOGH VILAS PEDESH FUCARE SALL FRANCE FSSK T SO FLOCR | 19-Dict-2022
1% ROSHAN CINPLER, RAGAR-NERUAD
ROED, KEAR BUS STERD. AHWMADMAGER,
MEHARKSHTRL, 413706
PIGEE000TIT152 | WARADI SRR UTTER FRHCARE L1 FNCE B LT 15T RLO0R, | 19-Dict- 2002
GODNUR] (IMPLEY, (NN RAD MAER
MAHARASHTRL, L5000

Mote: The auction is subject to certain terms and conditions mentioned in the bid form,

winich is made available before the commencerment of auction

Pune
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TAKE NOTICE that my client is entering
geguata enfur femyegushta sttt

into agreement with Mr. JAYESH C. SHAH,
of Mumbai for purchasing the Office
No.13, admeasuring 228 sq. feet carpet
area on the ground floor in Majestic
Shopping Centre Premises Co-operative
Society Ltd., 144, Girgaum, Mumbai -
400 004, Cadastral Survey No.1458 of
Girgaum Division situated at Girgaum
in Greater Mumbai in the Registration
Sub-District of Mumbai.

Any person or persons having any right,
title, interest, claim, demand etc. against
Mr. JAYESH C. SHAH and in respect of
the Office No.13, admeasuring 228
sq. feet carpet area on the ground floor
in Majestic Shopping Centre Premises
Co-operative Society Ltd., 144, Girgaum,
Mumbai - 400 004, Cadastral Survey
No.1458 of Girgaum Division situated
at Girgaum in Greater Mumbai in the
Registration Sub-District of Mumbai,
by way of heirship, ownership, lien,
encumbrance, charge or any other
interest of whatsoever nature in respect
of the said Office is or are hereby requested
to make the same known in writing to
the undersigned at the address given
below along with supporting documents
within 7 (seven) days from the publication
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PANVEL MUNICIPAL CORPORATION,
DIST-RAIGAD

E-TENDER NOTICE No. 672 Dated :- 12/10/2022

Request for Proposal (RFP) for Selection of Agency for Setting up
Program Management Unit (PMU) for Swachh Bharat Mission (SBM2.0)
and Transaction Advisory to Panvel Municipal Corporation,
Maharashtra.

Panvel Municipal Corporation, Panvel, Dist. Raigad, invites bid for Proposal
(RFP) for Selection of Agency for Setting up Program Management Unit
(PMU) for Swachh Bharat Mission (SBM2.0) and Transaction Advisory to
Panvel Municipal Corporation, Maharashtra.

Completed Tender Document with all required details, along with financial
bid, should be submitted, as directed in the Tender form. The detailed Terms
Of Reference (TOR) and scope of work is mentioned in the Tender
document. For further inquiry, please contact, Panvel Municipal Corporation
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(PMC).

(PMU) for

Mission

Sr. Name of Work EMD Cost of Period of
No. (in INR) | Tender |Completion
of work
1. |Request for Proposal (RFP) for| 85,000/- | 1,180/- 02 years
Selection of Agency for Setting (non-

up Program Management Unit
Swachh
(SBM2.0)
Transaction Advisory to Panvel

refundable)
Bharat
and

Stage 2.
Stage 3.

Municipal Corporation,
Maharashtra.
Stage 1. Tender release 13/10/2022 15:00 Hrs. to 07/11/2022 15:00 Hrs.

Tender Purchase & download 13/10/2022 15:00 Hrs. to
07/11/2022 15:00 Hrs.
Closing 09/11/2022 15.00 Hrs.

Sd/-
Additional Commissioner
Panvel Municipal corporation
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LAKHOTIA POLYESTERS (INDIA) LIMITED

[CIN: L17120MH2005PLC155146]

Address: 158/159 Samartha Sahkariaudyogik Vasahat LTD, Pimpal- Gaon (Baswant)
Tal Niphad Dist. Nashik, 422209; Tel: 02550-252300, Fax: 02550-252300
Email: info@lakhotiapoly.in, Website: www.lakhotiapoly.in

NOTICE OF 17" ANNUAL GENERAL MEETING AND E-VOTING INFORMATION

Notice is hereby given that the 17"Annual General Meeting (AGM) of the Company will be held on Saturday, November 05, 2022 at 02.30 p.m. through
Video Conferencing (“VC")/ Other Audio Visual Means (“OAVM") to transact the business, as set outin the Notice convening the AGM. Members will be
able to attend and participate in the AGM through VC/ 0AVM facility only.

The AGM will be convened in compliance with the applicable provisions of the Companies Act, 2013 (“Act”) and the Rules framed thereunder,
Securities and Exchange Board of India (“SEBI”) (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listing Regulations”) read
with the provisions of Circulars dated May 05, 2020, April 13, 2020, April 08, 2020 and January 13, 2021, and May 05, 2022 issued by the Ministry of
Corporate Affairs (collectively referred to as “MCA Circulars”) and circular dated May 12, 2020 and January 15, 2021 issued by SEBI, without the
physical presence of the Members at common venue.

In compliance with the circulars as detailed above, Notice of the AGM along with the Annual Report for the financial year 2021-2022 has been sent by
October 12, 2022 only through electronic mode to those members of the Company whose email addresses are registered with the Company/
Depository Participant(s)/RTA. The Notice of AGM along with the Annual Report for the financial year 2021-2022 is also available on the Company's
website at www.lakhotiapoly.in under Investor Tab and on the websites of the BSE Limited at www.bseindia.com

The documents referred to in the Notice of the AGM are available electronically for inspection without any fee by the Members from the date of
circulation of the Notice of AGM up to the date of AGM and will also be available for inspection during the AGM. Members seeking to inspect such
documents can send an email to info@lakhotiapoly.in.

MANNER OF REGISTRATION OF EMAIL ADDRESSES

Members who have not yet registered their email addresses and phone number are requested to follow the process mentioned below:

a. Members holding shares in physical mode are requested to update their email addresses and phone number by writing to the Registrar & Share
Transfer Agent (RTA)/Company at rnt.helpdesk@linkintime.co.in and info@Iakhotiapoly.in respectively, along with the copy of the signed
request letter mentioning the name, folio no., address of the Member, self-attested copy of the PAN card and self-attested copy of any document
(e.g.: Driving License, Bank Statement, Election Identity Card, Passport, Aadhar Card) in support of the address of the Member.

b. Members holding shares in dematerialized mode are requested to register/update their email addresses and phone number with the relevant
Depository Participants.

E-VOTING
In compliance with the provisions of Section 108 of the Act read with Rule 20 of the Companies (Management and Administration) Rules, 2014,
Secretarial Standards on General Meetings (SS-2) issued by the Institute of Company Secretaries of India and Regulation 44 of the Listing Regulations,
Members have been provided with the facility to cast their votes on all resolutions set forth in the Notice of the AGM using an electronic voting system
(remote e-Voting). The Company has engaged the services of CDSL for providing facility for remote e-Voting, participation in the AGM through
VC/0AVM and voting at the AGM. The voting rights of Members shall be in proportion to the equity shares held by them in the paid-up equity share
capital of the Company as on October 28, 2022 (“cut-off date”).
The manner of remote e-Voting and voting at the AGM by the Members holding shares in the dematerialized mode, physical mode and for members who
have not registered their email addresses is provided in the Notice of AGM.
The remote e-Voting commences on Wednesday, November 02, 2022 at 10.00 a.m. (IST) and ends on Friday, November 04, 2022 at 5.00 p.m. (IST).
Members may cast their votes electronically during this period. The remote e-Voting shall be disabled by CDSL thereafter. Those members, who shall
be present in the AGM through VC/ OAVM facility and had not cast their votes on the resolutions through remote e-Voting and are otherwise not barred
from doing so, shall be eligible to vote through e-Voting at the AGM. Once the vote on a resolution is cast by the Member, the Member shall not be
allowedto change it subsequently.
The Members who have cast their votes by remote e-Voting prior to the AGM may also attend/participate in the AGM through VC/ OAVM but shall not be
entitled to cast their votes again.
Any person who becomes a member of the Company after dispatch of Notice of the AGM and holding shares as on the cut-off date i.e. October 28,
2022 may obtain the User ID and password by sending a request to helpdesk.evoting@cdslindia.com or rnt.helpdesk@linkintime.co.in. However, if
the member is already registered with CDSL for e-Voting then he can use the existing user ID and Password for casting the vote through e-Voting.
In case of any queries/grievances relating to remote e-Voting or e-Voting at the AGM, please refer to the Frequently Asked Questions (FAQs) and e-
Voting user manual for Members available at www.evotingindia.com, under help section or contact Mr. Rakesh Dalvi, Manager, (CDSL) or send an
email to helpdesk.evoting@cdslindia.comor call 022-23058542/43.
By Order of the Board of Directors of
Lakhotia Polyesters (India) Limited
Sd/-
Madhusudan Lakhotiya
Managing Director

Date: October 13, 2022 DIN: 00104576

Place: Nashik
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